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MR. CHAIRMAN : The House stands 
adjourned till  2-30 P.M. 

The House then adjourned for 
lunch at fourteen minutes past one of 
the clock. 

The House reassembled after lunch at half-
past two of the clock, THE DEPUTY CHAIRMAN    
in the Chair. 

RESOLUTION RE DIVERSION OF THE 
BULK OF FOURTH PLAN FUNDS TO 
THE PROMOTION OF PROSPERITY   

OF   VILLAGES—contd. 

SHRI B. T. KEMPARAJ (Mysore) : Madam 
Deputy Chairman, the Resolution   reads  thus 
: 

"This House is of opinion that Gov-
ernment should modify the Fourth Five Year 
Plan so as to devote the bulk of the funds 
available to the promotion of the prosperity 
of the villages and the village   population of 
India. .." 

THE DEPUTY CHAIRMAN   :     Are 
you reading the Resolution ? You do not have 
to read the Resolution. I do not think you can 
read the Resolution now. Please give your 
comments if you have any. 

SHRI B. T. KEMPARAJ : Madam, it is a 
well known fact that the country is formulating 
the Fourth Five Year Plan. It is also a fact that 
it is necessary as the Resolution contemplates, 
that rural development and rural progress has to 
be taken as a primary factor. We have com-
pleted three Five Year Plans. So far these three 
Plans have contemplated the development of 
productive industries and also agriculture. 
During these Plans so far as productive 
industries are concerned, collaborations with 
foreign countries has been taken and big 
industries have been started and they have been 
yielding good production. But now the pros-
perity of the villages and the village population 
of India is the main problem and it is very 
important for consideration. Unless the Indiau 
economy, its rural economy, is given special 
impetus and unless rural progress is taken up 
seriously, ven though   three   Five Year Plans  
have 

already been completed, this method of 
planning will never improve the economic 
position of the rural population. Madam, it is a 
well-known fact that India consists of seven 
lakhs of villages. If these villages were to be 
developed, if the village population were to be 
given special consideration for its progress, it is 
necessary for us to think that planning must be 
done in such a way that it ensures their 
economic, educational and industrial progress. 
I mean to say that education is the first 
criterion. Education must be made compulsory. 
We have got Article 45 of the Indian 
Constitution which says that there must be 
compulsory education for children of school-
going age between 7 and 14. 

It is also contemplated that free education 
must be imparted to the children. As far as the 
provisions of the Article are concerned, they 
are there. But in how many cases has education 
been made compulsory for children ? It is 
necessary, therefore, that the children must be 
made to go comupulsorilj to the school and 
they must be given free education. 

Then, Madam, as regards rural com-
munications, the Government has been 
spending lots of amounts; but the method of 
work that is followed is very inconvenient, and 
it is not progressing properly. Whenever work 
on rural communication or on road is taken up, 
the method they follow is that one-fourth of the 
amount is to be made good by the village and 
the village people have to render shram dan of 
their labour. How many people are there to 
come forward to render services in that way ? 
That is why there is a handicap in the 
development of roads. Therefore, it is essential 
that road communication should be made a 
primary factor in the   Plan. 

Then, Madarn,, we have spent nearly 20 
years after independence. Even today we still 
find the necessity for drinking wells in villages. 
It is said in Russia they are capable of getting 
water even underneath the Caucasus area. 
While such being the case with them, we are 
finding it very hard to get water. It is a well-
known fact that nothing prevents us from 
having tube-wells. Wherever it is necessary and 
wherever water is not found sufficiently, there 
it is advisable to have tube-wells about which 
the framers of the Plan may think about 
seriously. Housing is a serious problem because 
in the villages 
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most of the   labourers are very poor and they 
cannot have   sufficient   space to live in.   The 
hut is   very   insufficient   to   give 
accommodation   to   their   cattle,      sheep, 
children, and their entire   families.   They have 
to live in a small congested hut.   If this 
condition    continues in the villages, it will 
only mean that the   plans are not formulated in 
such a way as to   improve the lot of the  
poorer classes in the villages. Now we have the 
cooperative societies in the    villages  but 
because of the way in which  these work,    the 
farmers    are not helped much.    Only some 
influential persons in the society   will have the 
benefits and  as far as the    poor people are 
concerned,   they do not have any major eco-
nomic     benefit  that is meant for  them. 
Therefore   this  comprehensive  Resolution is 
very  necessary   in   the   interests  of the rural 
development and rural economy. The Plan    
has   to be formulated to    provide rural     
education  also.     Certain  amounts have been 
spent on big industries,   on the development  
of cities  and   the  city  improvements.    Now 
it is necessary to give greater    attention  to 
rural    development and     cottage industries 
in  the     villages. Though   we have the    
Khadi and Village Industries Board, their work 
has not been extended to the   villages.    The 
village industries are being started near the 
cities and big     industries     are  also started  
there. If you go to big cities,   within a range of 
20 miles we see big   industries coming up and  
as a result the    village people come to live in 
the    nearby cities and thereby slums   are 
created there.   To avoid  these complications      
it   is necessary that more and more  facilities  
should be given to the villages so that they 
may not think that city life is a luxurious life,   
where they will get their livelihood.  Such 
ideas have to be removed from the   minds of 
the villagers. Therefore   it is necessary   that 
the framers of the   Fourth   Five   Year Plan   
should think    of allotting more and more 
funds for the    development of the villages. 

SHRI G. R. PATIL (Maharashtra) : I 
welcome the Resolution which has been 
brought forward before this august House by 
Mr. Ruthnaswamy. In fact the Fourth Plan has 
not so far been formulated and this House will 
have an opportunity to discuss it but now an 
opportunity has been given by Mr. 
Ruthnaswamy whereby the attention of the 
Government is being drawn to the apathetic 
conditions prevailing in the villages of this 
country. In fact what Mr. Ruthnaswamy has 
stated in his Resolution is accepted by 
everybody.   If we look at the   Plans it will 

be seen that though emphasis wa« given on the 
development of agriculture, still it can be seen 
that during tbe First and the Third Plans 
particularly agriculture was neglected. We 
have to import foodgrains from abroad to a 
considerable extent and crores are being spent 
on the import of foodgrains. Everybody knows 
tbat 75 to 80 per cent, of the people of this 
country live in the villages. I need not narrate 
their number but what is the plight of those 
villages ? Barring a few affluent farmers, it 
will be seen that even after ao years of 
independence whatever has been done for the 
uplift and prosperity of the villages of this 
country has proved to be very short and 
therefore, I would urge on the Government to 
see that more and more funds are allotted for 
the development and prosperity of the villages. 

As far as the   Fourth Plan is concerned a 
considerable  part of it should be directed to the    
villages and funds    should be so allocated as to    
benefit the villages which form the   backbone 
of this  country.   I may point out that   even 
after   20 years, while we are    celebrating    
Mahatma Gandhi's Birth     Centenary     this 
year,     it is most unfortunate   that the   dream 
of the Father of the    Nation has not yet been 
fulfilled even     in regard  to drinking water 
availability   in the   villages.  Therefore,   in 
this year,   as the   hon. Deputy Prime Minister 
has   also  stated,      as  we   are   celebrating 
Mahatma   Gandhi's  Birth Centenary   it is the 
wish of the   Government and also the people 
that    at least the    basic necessity of   drinking 
water should be made   available   to the 
villages. I know that there are thousands  of   
villages where even  to-day people   have to go 
for miles to get a bucket of water and if this is 
the   state of affairs, how can we say that we are   
changing the face  of the     rural areas in  this 
country. I   personally feel that so   much has 
yet to be done.   In fact,   in the   Second and the 
Third    Plan emphasis was given on    in-
dustrialisation of this   country and we have 
forgotten    that unless    agricultural    pro-
duction   of   this    country   is      increased, 
there cannot be any   success in the   indus-
trialisation of this country.  Now we have to 
import raw materials from foreign countries 
which we could    produce   in this country. 
Efforts    have not been made so far in this 
direction.   I talk about the   cotton and jute 
industries   in   which   we   could   transform 
many things and bring about a   revolution not 
only in the rural areas but also in the urban     
areas.      I   talk   about   the  green revolution.    
And what is the    green revolution that is taking 
place  ? 
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SHRI  DAHYABHAI     V.      PATEL 
(Gujarat)   :    Only red revolution. 

SHRI G. R. PATlL : That may come too. If 
we fail in the green revolution, the country 
may have to face a red revolution also as the 
hon. Dahyabhai Patel says. 

SHRI DAHYABHAI PATEL : It has 
faced it already. 

SHRI G. R. PATIL :   Now today,   in the       
morning,    the hon.     Minister for Food   and   
Agriculture    stated that there are some 
farmers who have not at all been given any 
credit    facilities.     Even   after a period of 
twenty   years it is a matter of shame that    we 
are not in a position   to meet their credit    
needs where the need was the  greatest  and 
most justified.   Even the smallest possible 
needs of the deserving agriculturists are   not 
being  properly met, not to speak of adequately 
met.     If this be the   state of affairs, how long 
is this state of affairs   going to continue ?   If 
in this way the   state of affairs is to go on,   I 
am quite sure,    Madam,   whatever plans we    
may formulate   and discuss    and try to imple-
ment them,   they  will never   be  successful as 
long as the   villages,   as long as   particularly   
the villagers do not get any benefit out of the 
plan funds. Therefore, Madam, I feel   deeply 
that the   Government should take a very 
serious view    of this matter agriculture    
being    tbe    backbone of the country's   
economy.    Even today   we get more than    
50 per cent of our national income from 
agriculture. Yet, what is the amount that is 
being spent for agriculture ? It is a very paltry 
sum,    and as matters stand today,   the 
requirements of the agriculturists   for inputs 
and all   other   things have not at all been    
supplied.    On the contrary,     in  the    next    
year's     Budget proposals,    fertilizers are 
proposed to  be taxed.    If this be the    
approach to agriculture    I am sure,    Madam,    
the green revolution    about which we talk so 
much might be confined only to benefitting the 
few   affluent  farmers of this country.   And if 
the     majority   of the     farmers  of this 
country,    if they continue to remain poor 
because of their    agricultural    production not 
going up for want of help by way of credits    
and    agricultural    inputs to   the required 
extent,     I  am  quite     sure  that they may not 
feel    very    happy with the situation  in   
which   they  continue   to  remain.   Therefore,   
Madam,   it is high time that more    emphasis 
bas to be on agriculture   and   the small 
farmers.   The draft of the    Fourth   Five Year 
Plan    has been 

circulated and it   speaks of   "Growth with 
stability".    It is quite   all right,    but we 
expected that some such    things as   con-
templated   now in the draft   Plan for   tbe 
upliftment     of the     people living in  the 
villages should have been done long back. All 
the   amenities   required for life,   made 
available in tbe cities and towns,  have not yet 
been made available in most of the villages   
taking into   consideration also the requirements  
of the     agriculturists     who live   in the   
villages.    Even    after   twenty years of 
independence and freedom, if the people of this    
country, if particularly the 75 per cent of the 
people of this country living in the villages are 
not in a   position to get all the amenities and all 
the facilities for a happy life and for more   
agricultural production, I am sure one has to 
come to this conclusion that the planning,  as far 
as the prosperity     of this country is  concerned, 
particularly  as far   as the     prosperity  of rural 
India is concerned, has failed.   Therefore   I urge 
upon the   Government to see that all the     
maladies that are existing today     are  made  to     
disappear because, even  today,     although  
more      irrigation facilties  have   been  
provided,   what about the small  farmers ?   
What about the marginal   cultivators ?   They 
are not getting any   long-term   loans because 
they are not in  a position  to surely     repay  the  
loans taken by   them.    It is not their fault that 
they have got small pieces of land,    three acres   
or five    acres of land.    When they are so 
placed,    if the   Government is not in a position  
to meet all their demands, at least they should    
extend the term of long-term     finance.      
Instead   of making them ten years and   fifteen 
years you may make them    twenty-five    years 
and thirty years,   as some foreign countries are 
doing. I   myself had been to the   USA,   and 
also to Japan.   While in the   USA   I made   en-
quiries   from the    co-operatives there and I was 
really astonished when    I was told that   long-
trm   finance was made available for a period of    
thirty-five     years or so. Therefore   the   USA   
and other countries are making   rapid progress.   
But here   we are giving them   for a period of ten 
years and  fifteen years, and if within  that period 
a farmer    fails to repay,    he becomes a 
defaulter   and in making good the   default he is 
made to lose   whatever    small pieces of land he 
possessed.    If   this be the state of affairs,     
where  is  the  scope  for  him, where is the   
incentive for him to   produce more  ?    Take the 
case of  Japan.    In the Second     World    War 
that    country was smashed   to pieces.   Yet,  
after the war was over,     since  that  time  the  
country     has 



2701 Ke diversion of bulk of [7 MARCH 1969] to the promotion of 2702 
Fourth Plan funds prosperity of villages 

remarkably recovered, and a new Japan has 
come up, as before. There also we find small 
pieces of land being held by the people 
there—one hectare and even half a hectare. 
Even then they are producing more than what 
we are doing here and it is because the people 
there have been working very hard all 
through. And here also, Madam, I find that 
during the last three or four years the people 
in the villages have taken very seriously to 
agriculture. Bui, unfortunately, the needs of 
the agriculturists are not being properly met.   
' 

As far as the    setting up of   industries in the   
rural area is concerned,   we always talk   of     
decentralisation   of     industries. But where are 
the    new industries being set up  ?   They are 
more and more being set up in cities like   
Bombay    or Calcutta or    Madras and in such    
places there is concentration of all the   
industries.   Long back,    even during the    
British    regime, Mahatma Gandhi    once wrote    
and said that     every    educated  person  should 
go back to the   village and   work among  and 
wipe  off    the tears of the    poor people. I 
Now,   even if he wants to go back to his 
village,     what is there  in  the     village? In the   
villages there are   groups and factions.   There 
are not the   civic   amenities available   in cities   
and towns.    Nothing is made    available    
there for a happy life, and for a   livelihood   
even to make both ends meet.      Therefore     
nobody is prepared to go back to his   village   
although we go on saying that   industries 
should be set up in the   villages,   that they 
should be decentralised.    Now we find that a 
new technology    in agriculture    is also 
coming up.   Madam,   as you know,   there 
were the carpenters,   blacksmiths   and artisans  
who were   working in the   villages carrying   
on in their traditional way and making some 
implements.   But now the days are changing.    
People are taking to the new agricultural    
implements,    to pump sets,    to electric   
motors,   to oil engines,   and so on. Now,    for 
the   repairs of these things also somebody     is  
required.     But  nobody  is there who can do     
these repairs.     So a farmer has to go to a town,    
where again he is  exploited by the  repairers.   
Why not take some steps for some job   
orientation ? If some  such     artisans    are    
given  some training—the   traditional   
blacksmiths and so on—whereby instead of 
their traditional knowledge    they can gain 
some    modern technical   knowledge, and 
thereafter   they can be    useful to and make 
their    livelihood in the    villages    themselves 
without shifting    from their    villages to the 
cities 

and towns for employment. As matters stand at 
present, thousands of people are leaving their 
villages and going to some cities for better 
employment or fuller employment. And there 
they are creating problems of housing. They 
create slum areas by living there. So many other 
problems are being created by them by their 
migrating from the villages to the cities. It is 
high time that Government took some steps, 
and at least in the coming Fourth Plan they 
should make provision to see that the artisans 
who are there with their traditional knowledge, 
which no longer pays them in the work they do, 
in the implements they make, because of the 
coming into existence of modern implements 
and as a result the poor demand for their 
implements, are trained in the modem 
knowledge relating to their profession, trained 
in making the modern implements, so that they 
could at least earn a living. Now they are not in 
a position to make their living. Therefore I 
humbly submit to the Government that some 
such steps should be taken. 

Then what about other things ? Though we 
talk about   providing the   basic amenities   and 
necessities of life to the peoj le in the    villages,    
where  are  they in  all the villages ?   We 
particularly talk about food, clothing,    housing, 
education,     sanitation and so on.    We talk 
about these    things. But where are they   ?    
They  are conspicuous    by their    absence   in 
the villages. We always talk about these     things 
but I myself know of so many  primary health 
centres    where there are no doctors available,    
and it is   because they are not prepared to go to 
the   villages in the absence of the    facilities    
that need to  be there, the   minimum   amenities   
that need to be there for    a comfortable    living.   
It is no good merely    talking about these    
things. As long as some   such steps are not taken 
by    Government,    Madam,    it will be of no 
use simply making a   provision of funds at   
random,   and that too if it is not being utilised     
in such a  way as  to  make  the villagers feel  
that    after  all something  is being  done for 
their   uplift after the attainment     of   
independence  of this  country, though more than 
two decades have passed since the  attainment of 
independence and freedom. 

As far as the housing problem is concerned, 
we know we are making some provision for     
co-operative     housing and 



2703 Re diversion of bulk of [RAJYA SABHA] to the promotion of 2704 
Fourth Plan funds prosperity of milages 

Thank you,    Madam. 

 

[Shri G. R. Patil] some such other housing in 
the urban area. What about the rural area ? Mr. 
Ruthnaswamy has rightly emphasised the 
necessity and importance of undertaking rural 
housing programmes. Of course it will take 
many many years to execute all the programmes 
and I know that there is dearth of funds ar.d 
resources also. If the resources are not there we 
have to see that the resources are created. At the
same time we see that we are diverting our 
funds to the public sector undertakings, where 
we have invested crores of rupees and yet are 
not getting any returns from most of them. If 
this is the basic idea behind the socialistic 
pattern of society, if the idea is this sort of 
public unter-takings, then at least why not 
increase the excise duty and get more money if 
the public sector is not going to function 
properly ? It is perhaps because the Government 
is not so keen as to make the right personnel, 
the right managing directors, run the still 
loosing public sector undertakings. I do not 
know and so I am not going into the details of 
it, but it is a fact that the Government and the 
country are sustaining very huge losses on 
them. During the last three Plan periods, 
whatever resources were created, have been 
locked up in the non-paying public sector 
undertakings, and therefore the country is not in 
a position to reap the harvest that it expected to 
reap at least after these last three five-year plan 
periods. No doubt it is true, Madam, that a 
change is coming; at least I am happy to hear 
from the Government that agricultural 
production will increase to such an extent that 
there will be no need for imports from foreign 
countries. I wish the Government target for this 
success. Unless we stop these foreign imports 
of foodgrains, I am afraid, whatever funds are 
available for the country's development, we will 
be wasting them only on importing foodgrains 
from abroad, and on other imports which we 
can very well produce here if we put in more 
efforts and    industry.      Once again I thank 
you, 

Madam, for giving me an opportunity 3 
P.M. to participate in this  very important 

debate on this Resolution piloted by 
Mr. Ruthnaswamy and once again I draw the 
attention of the Government to take necessary 
steps to see that all these basic amenities are 
provided. Although they may not all be 
fulfilled in this Plan some steps at least should 
be taken. 
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THE DEPUTY CHAIRMAN : Shrimati 

Paranjpye. We have had one day for this 
Resolution and we have more or less decided 
that we cannot go on and on. So.   you wiH be 
the Jast  speaker. 

SHRI DAHYABHAI V. PATEL : I have 
given my name to you. 

THE DEPUTY CHAIRMAN : Nobody was 
here at   2.30. 

SHRI   DAHYABHAI V. PATEL : Is it 
the rule that   we must line up at 2.30 ? 

THE DEPUTY CHAIRMAN : Somebody 
should be here. 

SHRI DAHYABHAI V. PATEL : When my 
name is not on top, it is very near the bottom .   
.   . 

THE DEPUTY CHAIRMAN : It is not a 
question of top  .   .   . 

SHRI DAHYABHAI V. PATEL : My name 
is right at the bottom .   .   . 

THE DEPUTY CHAIRMAN : I called six 
names, two names from your own party-It is 
not my fault. Whether you line up or not.,   you 
have to keep a watch on it. 

SHRI DAHYABHAI V. PATEL : There are 
some people who speak for an hour and they 
are allowed. What is this ? Are we going to 
continue in this House in this manner that 
some people can get up and use abusive 
language and some can go on speaking and 
those who try to stick to order are denied  ? 

SHRI SHEEL BHADRA YAJEE (Bihar)   :    
But you were not present. 

SHRI DAHYABHAI V. PATEL : Where is 
the rule that I must be present at that time ?   
You are not the Chair. 

THE DEPUTY CHAIRMAN : If another 
two Members were not present, this Resolution 
would have finished by now.   Do you know 
that ? 

SHRI DAHYABHAI V. PATEL : There 
was somebody. 

THE DEPUTY CHAIRMAN : Even the 
person whom I called was not ready to >peak. 

SHRI      BRAHMANANDA     PANDA 
(Orissa)  :    I have given my name. 

THE   DEPUTY   CHAIRMAN : Please sit 
down.   Mrs. Paranjpye. 

SHRIMATI   SHAKUNTALA PARANJPYE 
(Nominated)   : Madam,    I heartily   support 
the   Resolution moved by Prof.      
Ruthnaswamy.      Many   Members have said 
that    three-fourths of our population lives in the   
villages and if the rural conditions of life are not    
improved and rapidly   improved,   there is very 
little hope for us.   We are not going to progress 
at all. The Community Development projects 
have now been  handed over to the    Zila Pari-
shads    and  they must be seen   through by 
those bodies   with the  help  of the   PWD. 
Many projects have been half-finished and are 
now in danger of reverting back to the jungle for 
want of completion or repairs. I was very   
impressed   by   the  two   articles 'Planning 
Sleeps on   its Feet"   written by Shri Lobo 
Prabhu, a Member of the  other House,   a very 
vigilant   Member I should say in his journal the    
"Insight".    Tanks are going into  disuse  for 
want of desilting, roads  are     languishing for  
want  of connecting    culverts or    causeways,    
bridges already      constructed   are      unusable   
for want ol   approach roads and so on.   Thus 
the    expense incurred on such rural projects    
is in grave    danger of going waste. Therefore,      
a   concerted      effort   by   the panchayats,      
which   are   not   very    rich bodies,   and by 
the   State PWD   needs to be made to see the   
projects through and to   accomplish new ones,   
in every   State. In my   State also   I have seen 
similar cases where roads have been constructed 
w culverts.    Next year you do not    find the 
roads.    I have seen it with my own eyes_ 

Now, the first need of man is air to breathe 
and then water to drink. Thank heaven, those 
living in the rural areas perhaps breathe purer 
air than we do in urban areas, but what about 
drinking water ? It is a pathetic tale. Prof. 
Ruthnaswamy has pointed out in his 
introductory speech that nearly four lakhs of 
villages out of five lakhs are wilhout proper 
drinking water. It is a crying shame that after 
twenty years of independence we should have 
failed in providing this primary necessity of 
life. How can one expect doctors, nurses, 
teachers and others to go to rural areas and live 
under such conditions ? The top priority pro-
gramme of planning should be the provision   
of   wholesome       drinking   water. 
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[Shrimati Shakuntala Paranjpye] Housing, in 
my opinion, should come next. Not only would 
the housing programme make village life more 
attractive, but it would provide employment for 
the village folk. It would bring in several other 
subsidiary industries which also would provide 
more employment. If fact, while granting 
permits for the starting of new industrial 
ventures, the Government should lay stress and 
even offer better terms to those who propose to 
start them in the rural areas. I remember the 
Barve Study Group in Maharashtra had advised 
against the opening of new industries in the city 
of Bombay. If Government adopted a policy of 
refusing permits for new ventures in urban 
areas and thus force them to go to rural areas, 
on the one hand they will get the credit for 
providing employment to several village folk 
and on the other hand of gradually getting rid of 
the slum nuisance that is every day increasing 
in the big cities with the result that it is a 
tremendous eyesore to everybody. Then, slowly 
the occupants of these slum areas will go back 
to their villages, when they find that there is 
work to be had in the 'villages because of the 
new industries that might be started. The whole 
rural scene will be transformed. Schools, 
hospitals, shops, houses, post offices, banks, 
even cinemas will automatically spring up. 
After all, how big was Jamshedpur when it was 
started, when it came into being and within a 
few decades what has it not achieved ? Even 
road and rail communications were opened up 
because of it. I have not had the good fortune to 
see it, but from all the accounts from people 
who visited it and of those who work there 
particularly, it seems to be something to be 
proud of. If this one strategy of no more 
industries, public or private—I am not saying 
necessarily private—in the urban areas, go to 
the villages, were developed, the whole scene 
will be gradually transformed. This is the 
message that was given to us by Mahatma 
Gandhi. If this is followed meticulously, the 
whole rural   scene   will   be   gradually   
changed 

Agricultural development, I am glad to say, 
has now fortunately won its own place in the 
order of priorities. It has done so at a 
tremendous cost, both of public funds and 
public misery. At least now let us hope that the 
Government will not take the credit for the two 
good seasons we have had, but apply itself to 
more and better irrigation, provision of   seeds,   
insecticides   and   fertilisers   at 

the proper time and really bring about the self-
sufficiency in food that we have been hearing 
of during all the Plans. As my friend, Mr. Patil 
just said technological assistance will have to 
be provided in these villages, so that the village 
folk will not have to go miles and miles to a 
town or a city in order to get this help. I would 
like to point out planning must never be 
lopsided. Just consider the one-sided planning 
which took place regarding health. Schemes for 
the eradication of malaria, small pox, cholera 
were introduced. Effective antibiotics and 
drugs were administered, with the result that 
the death rate was appreciably reduced. What 
happened to the birth rate ? It remained 
constant, with the result that the population 
increased at a breath-taking pace. Since 
independence, it is no exaggeration to say that 
we have increased by twenty crores in 
numbers. Supposing we had not, there would 
have been no food shortage, very little unem-
ployment. The number of school going children 
would have been manageable. The shortage of 
teachers, doctors, etc. would have been very 
much less and we would have been a happy 
country, a happy   society. 

I stress again that planning must not run 
away in one direction. Even now when giving 
all kinds of help regarding loans, education, 
housing, medicine, employment, etc., if 
disincentives to those who refuse to shoulder 
the responsibility of planning and limiting their 
families are not adopted, we are going to be 
sunk 

SHRI DAHYABHAI V. PATEL : Madam, I 
am very grateful to you for giving me this 
opportunity to speak. 

THE DEPUTY CHAIRMAN : What can I 
do ? If more than eight Members are absent 
who have their names here, it is very difficult 
for the Chair to carry on. 

SHRI DAHYABHAI V. PATEL : I agree. 
This is an important motion. We thought that 
those who had given their names would be 
present. I enquired from the Secretary. There 
were several names. I came only a few minutes 
late. You know I always observe the rules and 
co-operate with you. This is a very important 
matter. 

THE DEPUTY CHAIRMAN : You do not 
take it very lightly. Some Members come and 
speak and go away. You do not do that. 
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SHRI DAHYABHAI V. PATEL : I would 
like to speak because this is a very important 
matter that has come before the House. I think 
Prof. Ruthnaswamy has done a great service by 
drawing our attention to this. The hon. Minister 
in his   reply   appeared   to   be   sympathetic. 
1 am afraid what Government is doing 
is not sympathetic. The hon. Minister 
according to the proceedings that I looked 
over says that all these policies have been 
accepted in the Fourth Plan. Are we 
going to be alive till the Fourth Plan ? 
That is the question. We come to the 
House and hear the imprint of the new 
policies.   The hon. Minister spoke on the 
2 ist of February. Since then we have 
seen the Budget and, as I will presently 
show you, they bear no imprint at all. 
Therefore, I charge the Government of 
misleading the House. It was expected 
that the Prime Minister would be here 
to reply. I am sorry she is not able to 
come because she is unwell. I would like 
this to be conveyed to the Prime Minister, 
and the House and the country should 
know .   .   . 

THE MINISTER OF FOREIGN TRADE 
AND SUPPLY (SHRI B. R. BHAGAT) : Let 
him say what it is that has not been 
implemented. I am here to reply. I shall prove 
that it has been done. 

SHRI   DAHYABHAI    V.   PATEL    : 
The hon. Minister comes from Bihar, from 
Shahabad, and I have had the pleasure of 
looking into that area if it can be called a 
pleasure. I would suggest you take a trip to the 
villages of Shahabad and see what is being 
done. One cannot sleep or sit in the open at 6 
o'clock in the evening. You are bitten by 
mosquitoes all the year round. My friend from 
Bihar will confirm this. But he is staying in 
Delhi. Unfortunately for poor Bihar, there are 
four Ministers from Bihar in the Central 
Cabinet : Mr. Bhagat, Mr. Jagjivan Ram, Mr. 
Ram Subhag Singh and one more ; and yet I do 
not think there could be a worse district than 
Shahabad   in   the   matter   of  sanitation. 

SHRI B. R. BHAGAT : Just to correct him. 
In the Evaluation Report of the Planning 
Commission, from the agricultural point of 
view Shahabad district is declared as one of the 
best districts in the country. The Member does 
not know anything. If mosquitoes do like him  
very   much,   I   cannot   help   it. 

SHRI DAHYABHAI V. PATEL : I am 
pointing out the condition of the villages. What 
is the condition of the roads ? What is the 
condition of the water ? I am sure you will not 
drink water everywhere wherever you go. You 
look at the colour of the water. You will think 
twice before you drink the water. This is what 
Prof. Ruthnaswamy is trying to point out. 

SHRI B. R. BHAGAT : Again I would point 
out that in Shahabad the water is supposed to 
be one of the best. He is saying  all  wrong  
things. 

SHRI   DAHYABHAI   V.    PATEL    : 
Ministerial water may be different.   When I   
went   for   the   elections,     one    night I 
happened to be at a place where Shri Ram 
Subhag Singh was camping and his P. A. said, 
"There is no room; the Dak Bangalow   is   
occupied   by   him;   nobody else  will  be  
allowed."    You  can  understand      how  the   
Ministers  move   about and  what  is  provided  
for   them.      The Dak Bungalow which has 
room for four people is occupied  by the staff.     
Surely he can get good water from everywhere. 
But what is the condition of the people who live  
there  and  how  far  this  policy is being 
implemented even in the Budget that   the   
Finance   Minister   has   given   ? If you look at 
the Budget, since the hon. Minister has drawn 
me into this discussion and the Budget 
discussion will come later on, but briefly I will 
point out how hollow this assurance is.   What 
the agriculturists and  the  rural  peple,  of 
whom  he  talks so  much,   need   most   for   
their   crops   is fertilizer.     That has  not been  
taxed so far, but it will now be taxed.   
Agricultural land also is going to be taxed.    
This is the   encouragement   that   is   being   
given to the rural areas.  The Keskar Committee 
of the Government of India wanted tax on petrol 
and diesel to be removed because it  is  a  tax  
on    transport  and   therefore it makes things 
difficult for the agriculturist. They wanted  
transport  to  be   cheap  so that  the  
agriculturist should  get  a  good price   for   his   
crop.    But      this   is   what this Government 
has done.    This is how the policies have been   
implemented   according    to  the   assurance  
given   by  the Minister.    It is well-known that 
the savings of the people  have     been  falling 
everywhere.    Where   is    the       assurance   
and what do we see presently here  ? On the 
other hand I want to point out something 
regarding a place in Gujarat from where I come.    
It was infested by dacoits and people could not 
go on cart roads.    But 
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[Shri Dahyabhai V. Patel] 
by co-operation, by the co-operation that a  
retired     engineer  gave  the  place   has been 
built up as a site for  education and industry 
together, which is a sight worth seeing.    But 
what has been this Government's attitude to it  
?    No help.    Even when the university was 
built up, Government said,  "we have got  no 
money  to give you".    It was only when I took 
Mr. "CD. Deshmukh, then Chairman of the 
University   Grants   Commission,      to   see 
the place he said, "It   is   my misfourtune that   
nobody   brought   me   here   earlier when   I   
was  Finance  Minister.    This   is what we 
want in this country.    I would have given you 
all the money that you wanted."    And    he  
was  glad   to  give  a large  sum  of money   to  
that  university. That was about the time when 
I came to this House.   That university is doing 
well. Why  ?    Because   ultimately some 
people went to the rural area and built up this 
area according to the ideas of Gandhiji. They   
were   encouraged   by   my   father. My father 
asked them to go there "because this is what 
we must do if we want to build up  India".    
Somebody    read that Gandhiji  said  that  we  
must  go   to  the villages.    Here   is   a   place   
where   it   is done.    What has Government 
been doing ? I just told you what is coming in 
the new Budget.    That is the encouragement 
that is forthcoming.   I do not see  any mention 
about where people have done anything like 
that, where there is a collective effort of this 
type even as a co-operative society. This was 
built on the basis of a co-operative effort,    this   
university.      The   industries are run by co-
operative societies. Government has not come 
forward to give any encouragement.    They 
have hardly ever said    a   good   word.    This   
Government hardly ever says a good word to 
anybody unfortunately.      That  is  the  quality  
we have   lost.      We   have   become   so   
poor and  beggarly and miserly  that we have 
lost all sense of saying good words.    We have    
become   miserly   in    saying   even thanks     
to  something  good  done  to  us. 
Unfortunately that is the situation which we   
are  in.     Where   is   improvement   of the  
status  of villages  when  we  do  not enourage 
education, when we put more taxes on villages,    
when we do not give roads to people  ?    It is a 
pity that the condition   of  agriculture   and   
education in these two large States,    Uttar 
Pradesh and Bihar, is so poor.    I have seen it 
in Bombay.     I  have seen it  in  the  South. 
There is a regular    aggressive—if I may say 
so, in some places  ;  in some places 

. not so aggressive—adult education programme. 
In some places it is slow. I would like to see it 
aggressive everywhere, but it is totally absent in 
these two places. Why ? Because they have got 
such a bias or they are not encouraged properly. 
Hindi, Hindi, Hindi. "We will learn Hindi only. 
We will not learn anything else." I agree that 
Hindi should be taught. I have no quarrel with 
it. But Hindi should be taught to everybody so 
that there is no illiterate person left. If after 20 
years of freedom we have been only able to 
make 25 per cent of our people literate, does it 
not mean that the Resolution that the hon. Mr. 
Ruth-naswamy has brought forward needs to 
be.... 

SHRI M. RUTHNASWAMY (Tamil Nadu)   
: Ten per cent in U.P. and Bihar. 

SHRI DAHYABHAI V. PATEL : They 
should go and convert more people to literacy 
than talking for hours and hours, not observing 
the rule. If you had devoted more time to 
literacy, perhaps that would have been more 
useful and more constructive. Don't you agree, 
Madam  ? 

THE      DEPUTY       CHAIRMAN   : 
He  is  giving you  advice. 

 
SHRI DAHYABHAI V. PATEL .-Why is it 

so backward in agriculture and why is it that 
now, years after other countries have gone 
ahead, we are thinking of it ? And we are 
calling it the Green Revolution. I have been 
telling this Government again and again that 
agriculture is going ahead in other countries. 
Some people get allergic when I mention 
Taiwan. But there are some other countries 
also. The Rockefeller Foundation offered us a 
total grant of a rice research station. 
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Prime Minister Nehru said, we do not need it. 
We have got enough rice in this country. 

So, this has gone to the Phillipines. And 
from one centre they have now a rice research 
centre in every province, and that has helped 
the villagers there to increase their production 
of rice. Our Government buys what is their 
favourite IR-18 or IR-183, I do not know 
what... 

AN HON. MEMBER : IR-8. 

SHRI DAHYABHAI V. PATEL : IR-8 rice 
seed is being brought from there, and also 
Taichung rice is being brought ; from that 
centre which we would have developed here, 
the Government is buying rice. We are always 
three or four years behind the research that we 
should have carried on. I have no objection if 
such things come from Russia. Anything good 
coming from any country I am willing to take. 
If rice research and agricultural knowledge that 
is going to help the agricultural people, the 
village people, of this country is available, I 
would be only too glad to have it here. But I am 
afraid it is exactly the opposite. The friends of 
Russia, like Mr. Krishna Menon, have tried to 
block our progress. Instead of green revolution, 
what is coming upon is the red revolution. 
None of us are so blind as not to see it—what 
has happened in West Bengal is very obvious. 
Lenin said many years ago that the road to 
Paris is through Shanghai and Calcutta. And jn 
this very House I asked Prime Minister Nehru, 
"With your blessings or acquiescence, the 
Communists have taken Shanghai. Are you 
going to give them West Bengal ?" If he has 
not, his daughter has given, and this is going to 
be the state of our country. In that situation, 
where is our village and where is our.... 

SHRI BHUPESH GUPTA (West Bengal) : 
It is very unfair to cast a reflection on the 
daughter because the daughter wanted not to 
give, but we have taken it in   spite   of   the   
daughter. 

THE        DEPUTY      CHAIRMAN   : 
Anyway, Mr.    Dahyabhai Patel is going to 
stop it. 

SHRI DAHYABHAI V. PATEL : I did not 
say that I was going to stop it. But I would ask 
everybody to educate and tell the people of this 
country that this Js the wrong way, that this is 
not the right 

way. Whether the daughter has given 
it or not, I do not know. But the way 
in which the affair of the Congress Party 
bas been managed is such that it is like 
spreading the red carpet for them. The 
Congress Party has spread the red carpet 
for tbe Communists to walk over every 
where. {Interruptions) Through these 
interruptions they are disturbing me 
Madam.
 
> 

So, I would like the people and the 
Members of this House to really see in the 
Budget proposals that the Finance Minister has 
formulated, whether the assurance of Mr. 
Bhagat is carried out. Mr. Bhagat gave us a 
very nice assurance. On the face of i t, perhaps 
we would not have even pressed the 
amendment or the Resoultion. But I do not see 
it translated into any practical terms in the 
Budget that  came  eight  days  afterwards. 

About planning, Mr. Bhagat has been in one 
Ministry or the other all the time. We have 
been hearing of planning for the last so many 
years. What has the Planning   Commission   
done    ? 

As far as   my State of Gujarat is concerned, the 
Planning Commission has blocked the progress 
of Gujarat, I say, practically every time.     I  
repeated the case of the fertiliser  project   at  
Mithapur  where  we are losing  a  lakh  of 
rupees  every  hour, where we are losing Rs. 25 
lakhs every day.   We are losing Rs. 25  lakhs  
every day because of the vacillation and inde-
cision   of  the   Planning   Commission.    I do 
not know what is happening.       The Prime 
Minister herself went and  saw it and   said   that  
such   projects  should   be encouraged.    But 
what is happening after that, nobody knows.     
And perhaps that is the case of other projects 
also.    I think there are half a    dozen fertiliser 
projects with  the  Planning  Commission   
awaiting sanction.   What about our poor 
villagers ? Unless you give them inputs for 
agriculture, unless you give them tools, what can 
the poor villagers  do   ?  We  talk  of famine, 
we talk of famine in Bihar where   water is only 
25 or 30 feet deep, and the farmer looks   at   the   
power   line   going   above. He does   not get a 
pump.    Who is going to give him the pump  ?    
This is what I asked in that Famine Relief 
Committee. I have   repeated    it   also in this 
House. Is the Government machinery being im-
proved in any way so that the poor agriculturist 
could get a pump to draw the water out, so that 
he can get power to run the 
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[Shri Dahyabhai V. Patel] 
pump, so that the poor agriculturist could get 
some fertiliser and good seed, so that he can 
add a little money to his pocket or build a 
decent house ? I am afraid, I will not be able to 
describe the condition of the villagers, the 
condition of the houses where they live. I think 
a few lady Members are going to speak about 
them. I would invite them to go and see the 
conditions in Bihar in the rural areas. The poor 
women have no separate set of clothes to wear. 
Inside the house they use one and when one has 
to go out, they use the saree by turn. This is the 
shameful and disgraceful condition of our 
people that this Congress Government boasts 
of, and they say that they are improving the 
condition of the villagers. I am sure that my 
friends who come from Bihar, who come from 
villages, will corroborate what I have said. 
{Interruptions.) What my friend here says is 
correct. The Ministers are improving their con-
ditions, no doubt. But God help the villagers. 

THE DEPUTY CHAIRMAN : Mrs. 
Mangladevi Talwar. 

Under the Rules of Procedure, only 15 
minutes are allowed to each speaker. We must 
observe it. 

SHRI DAHYABHAI V. PATEL : Then 
why do you allow one hour for some speakers 
? Only yesterday it was allowed, one hour. 
Ladies should be allowed more time. This is a 
subject in which   ladies  are  very  much   
interested. 

THE DEPUTY CHAIRMAN : Ladies do 
not talk much. 

DR. (MRS.) MANGLADEVI TALWAR 
(Rajasthan) : I join others in congratulating 
Prof. Ruthnaswamy on bringing such an 
important Resolution before this August 
House. There is no doubt that the bulk of the 
population of our country lives in villages and 
education, housing, medical relief and other 
programmes of prospeiity and progress are 
very important for the people who live in 
villages. I wou'd like to draw your attention to 
the construction of drinking water wells and 
construction of houses. This applies to the 
whole of India. Particularly in Rajasthan, the 
scarcity of drinking water is so bad that people 
are just thirsting for water. The State 
Government is doing its best to provide water  
through  wells 

for drinking purposes. But I would request the 
Centre to pay more attention to that area and 
take up the Rajasthan Canal Project. Let it not 
depend upon the resources of the State 
Government, let the Central Government take it 
up entirely in the Fourth Five Year Plan and 
develop it. It will give water to the thirsty 
people and to the thirsty lands. Farmers will be 
able to grow more food, they will be able to 
supply foodgrains not only to Rajasthan but  to   
the  other   areas  as  well. 

The other item to which I would like them to 
pay more attention and allot more funds, is the 
welfare of children because children are the 
future citizens of our country. We have lived 
our lives in whatever way that we have been 
able to live, but we have to see to the future 
generations tbat they grow up into useful 
citizens and they do their best for the benefit of 
the community, for the progress of the country 
and for the secular and other ideals that we want 
to inculcate in our citizens. Madam, there are 
children who have no food; they do not have 
enough food, they do not have enough clothes, 
they do not have education. The Directive 
Principles in our Constitution have directed us 
that the education of our children should be free 
and compulsory up to the age of 14 years ; now 
it has been reduced to 11 years. I would like to 
know in how many States this i? happening. 
Even in the most advanced States, at the 
primary school stage only 78 per cent of the 
children of school-going age have been 
covered. The children are not able to go to 
School. In my own State, the State Government 
has made it compulsory and free. But the rural 
children are not able to take advantage of it for 
two reasons ; first, they have to work to earn 
their living and secondly, perhaps they are not 
socially conscious of going to school. 
Motivation is required in this and as my 
previous speaker has said, the problems would 
have been much less in all directions if we had 
paid more attention to our population control 
programme some years back. Therefore, that 
programme has now to be stepped up. It has to 
be taken to the villages ; it has to be taken to 
areas which ate over populated ; and it has to be 
taken to the population that is not healthy, that 
is not able to look after itself, leave alone 
looking after their children. Therefore, the 
programme of population control is very 
important and it should be taken to the villages, 
to the rural people by all means   that  is   
available   to  us. 
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Then I come to adult education. Our illiteracy rate 
is very high. Even in smaller countries like Cuba and 
Iran, though Iran is not so small a country, they have 
been able to make their people literate up to 78 per 
cent of their population. We should take lessons from 
them. We should devote more time, more attention to 
this matter. Voluntary organisations also should 
come forward and our Centre should pay more 
attention to it so that they can make our people 
literate in whatever way that is possible in the 
villages. 

[THE  VICE-CHAIRMAN   (SHRI    AKBAR ALI   
KHAN)   in  the   Chair] 

It is th; village population that is important 
because we are a democratic country and our 
democracy cannot go on working if the people who 
are participating in it are not literate, not educated, 
not conscious of their rights and privileges and at the 
same time, their duties to themselves and to the 
community and the country. Therefore, Sir, I 
emphasise that the Centre should pay more attention 
to tbe spread of literacy. 

Now, cottage industry is the backbone of the 
villagers. As you know, the greater part of the 
population do not own land ; they are partially 
employed, they are undet-employed and tbey work 
only for a few months in a year. For the rest of the 
time, they have no work. Therefore, there should be 
an industry which they can run in their own homes. 
Or several people can engage themselves in a cottage 
industry and thus be employed with advantage at the 
time they are not employed on their fields. They 
could thus be given part-time employment and that 
will supplement their income and thus their lot could 
be bettered. 

The co-operatives also should be developed. More 
attention should be paid to the service co-operatives, 
co-operatives that could help them to market their 
produce. This is very important, Sir, and I urge upon 
the Government to pay more attention  to it. 

Then coming to the question of housing, 
sanitation and medical relief, of course, the State 
Governments in their own States are doing some 
work in this direction. Sanitation in the villages is 
very important. It is a social problem because they 
have to be educated on the importance of sanitation.    
At the same time, the right type 
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of wells and the right type of conveniences have to 
be provided in the villages so that their homes are 
clean and their surroundings are not dirty. The. place 
round about the wells should be clean so that 
whatever little water they get is not polluted. They 
should also have the motivation in this direction. For 
instance in some villages the people have the very 
unclean habit of discharging excreta nearby their 
houses. That has to be corrected. Gandhiji has 
advocated and taught us how to look after the 
cleanliness of the villages. I think if we take to those 
ideas and those practices, the villages would be 
much cleaner places for the people, to live in and the 
air also Would be clean for   them   to   breathe. 

With these few words, I strongly support the 
Resolution moved by Mr. Ruthna-swamy. 

SHRI BHUPESH GUPTA : Mr. Vice-Chairman, 
we have had a discussion on this. I move : 

"That the question be now put." 
We did not speak so that more resolutions  can  

be  taken  up. 
You know, we have not spoken. Sometimes we 

do such things. Let Mr. Ruth-naswamy reply. 

SHRI C. D. PANDE (Uttar Pradesh) : Mr. Vice-
Chairman, let me have a few minutes.    Then    Mr. 
Ruthnaswamy may 
speak. 

THE VICE-CHAIRMAN (SHRI AKBAR ALI 
KHAN) : There are a number of speakers. If I allow 
you, others also would  like   to  speak. 

SHRI RAJNARAIN : No quorum. 

(The quorum-bell    was    then    rung.) 
THE VICE-CHAIRMAN (SHRI AKBAR ALI 

KHAN) : Now there is quorum. 

SHRI MULKA    GOVINDA REDDY 
(Mysore) : Mr. Vice-Chairman, there is sense in 
what Mr. Bhupesh Gupta says. We should devise a 
method for allotting some time for each Resolution. 
Otherwise one Resolution goes on for three weeks 
and the others get scuttled. This is not proper. We 
should make some airange-ment with regard to the 
time to be given for   each   Resolution   hereafter. 
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THE      VICE-CHAIRMAN       (SHRI 
AKBAR ALI  KHAN)   :   I  think if the House    
can    come    to   some    agreement regarding 
this, I  can call the mover to reply. 

Now, is it the pleasure of the House that I 
call the mover to reply ? Should we accept  the  
closure   ? 

HON. MEMBERS  : Yes. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : All right. Mr. Ruthnaswamy. 

SHRI   M.  RUTHNASWAMY   :   Mr. 
Vice-Chairman, it is rare and refreshing 
experience  for  a   Member  of this  group to 
find such a unanimous acceptance of the 
Resolution moved by a Member of this  
group.    I  am  not  surprised   at  the 
unanimity   of   agreement   for   the   vast 
majority of Members of this House come 
through   rural   areas   and,   therefore,   it is 
nothing surprising that they should give such   
ready   and   unanimous    acceptance to my 
Resolution.    One or two speakers were rather 
critical.   Take, for instance, that angry young 
man in a hurry, Mr. Mohan Dharia  ; he said 
that it is rather surprising   that a Member of 
the Swatantra   Party   should   think   of 
speaking   on planning.    I   am   afraid   his   
knowledge is not up to date because it is not 
that the Swatantra      Party   is   against   
planning, but it is against the wrong kind of 
planning. It is against the wrong kind of 
priorities that the Congress Government is 
giving. The  Swatantra  Party  has   a  plan  of 
its own with priorities given  to such   things 
as  are  contained  in  this  Resolution.      I am 
especially    glad that certain Members 
emphasised       the   importance   of   roads as   
being   absolutely   important      for   the 
development   of  agriculture.      It   is   the 
roads     the village roads  connecting  the 
villages  and  the  farms  with   the  nearest 
market town that will lift agriculture from the 
subsistence stage in which it is stagnating to 
the marketing stage.   It is  only when   the   
producer,   when   the   farmer, is   able   to   
take   his   produce  himself  to the nearest 
market, that he wiH be able to   get   the   be,t   
possible   price   whereas without village road-
* he is at the mercy of the middleman who 
buys the produce of  the farmer, not as the 
farmer may get, but as the middlemen wishes 
at the price of the middleman. A recent expert 
report on   the   package   system   has   given   
the opinion that even our plans, our package 
plans  in  regard   to  the  development   of 

agriculture failed because of want of roads. 
What is the use of these package plans, these   
fertilisers   and   other     inputs   that are put 
into our fields for the produce to increase,   if  
that   produce  is   not   taken to the nearest 
market to be sold at the best   possible   price   ?    
What   I   want   is that  the   whole   outlook   of 
the planners, the   whole   outlook   of the   
Government, should  turn from  towns  and 
from  high class  industries, heavy  industries,   
to   the villages.    It is mere common sense.    
The vast majority of our population is in the 
villages.    You increase  the  prosperity  of the 
villages and the   village people   and you   will   
increase   the   prosperity   of the country.    One    
rupee    per    month        of additional income to 
the village population wiH give you a hundred 
crore of rupees, and  five  rupees  a  month   will  
give  you five   hundred  crores   a   year   which   
will finance   most   of the   plans   and   policies 
that   Government   favours.    People   talk of 
the great gulf between thfe rich and the poor in   
India.    But  the  real    gulf     is between   the   
villages   and   the   towns. The urban 
population gets richer.     The urban    
population gets all the amenities of life,  all  the  
conveniences  and  all  the facilities of civilised 
life while the   villages are  stagnating  in   the  
old   conditions  in which  they  are.     The  vast  
majority  of our poor people are in the villages.    
The real gulf is  between the villages and the 
towns,   not   between   the   rich   and   the 
poor.    So,  if this gulf is  to   be  bridged we   
must  increase  the  prosperity   of our villages.   
Not   much,   additional   finance is required 
because, as I cited the example of a social 
worker from Calcutta, in  the villages  the 
villagers are willing  to  offer their labour in 
regard to buildir;g roads, in regard to rebuilding 
and reconstruc ion of their houses.   The 
materials are there. The sand is  there.     Th~ 
stone  is  there. The brick kilns  can  b;  built 
there,  and the   labour of the villagers   is   
available. All   that   is   wanted   is   wise   and   
sound leadership      from   the   Government,   
and that is what our poor villages lack.    All 
that is wanted is that if not a bulk of the funds, 
at least 25 per cent more of what is now allotted 
in the Fourth Plan should be  diverted   to   the   
villages  for   building roads,        the    
reconstruction    of   houses, digging of drinking 
water wells,    the provision of village 
industries.   I do not want urban industries    be    
transferred to    the villages.    I want village  
industries,  those traditional  industries,      to  
be  developed, to   be  modernised.      Take,   
for  instance, stone-cutting;   it   has. got   
modern   tools which    are    edged   with   
diamond   and 
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these are fast-cutting tools. Similarly, our carts 
can be provided with rubber tyres. Our country 
carts can be provided with springs. It is this 
modernisation of industries that I want in 
certain well-chosen centres like the panchayat 
union sites. It is the modernisation and the 
improvement of our village industries that I 
want. I do not want high-class industries like 
those that are developed in our industrial 
estates to be transferred to the villages. I do 
not want them to be transferred to the villages. 
I do • not want our villages to be urbanised. I 
do not want our villages to become slums and 
cheris that we have in our towns. I want our 
villages to be improved so that the rural 
population of the country can be... 

DR. B. N. ANTANI (Gujarat) : They say 
your party does not want planning. 

SHRI M. RUTHNASWAMY : That is why 
I said my party wants planning, but the right 
kind of planning, the right kind of priorities. 

As regards the reply of the Minister, I must 
say for a Minister who has been in charge of 
planning for years it is the most diappointing 
reply, a reply that would have been satisfying 
if it had contained facts and figures as against 
the figures that I quoted in regard to roads, in 
regard to drinking water wells, in regard to 
houses that are to be reconstructed. He did not 
quote a single figure. This is perhaps because 
he was commissioned to reply at the last 
moment. It is a great disappointment to me and 
to the House that the Prime Minister who is 
the Minister of Planning, was not able on the 
first day and is not able today to come on 
account of illness. That is the misfortune of 
this Resolution of mine. But I will remind the 
Minister of his reply the other day and of the 
words with which he concluded his reply : "So 
all these policies"—by policies he meant 
policies that I have advocated in this 
Resolution—"have been accepted and the 
Fourth Plan that will come before tin's House 
will bear the imprint of these policies,"—
namely, all these suggestions for you cannot 
call them policies because policies come from 
the Government, not from private Members—
"Therefore", the Minister went on to say, "the 
objectives that the honourable Member has in 
mind arc sound and are being pursued through 
different plans and will be followed up and 
intensified in  the new plan 

that will be before the House." Well, when the 
time comes, I will hold the Minister to these 
words and ask him how far these words have 
been justified in the formulation of the Fourth 
Five Year Plan. 

With these words, Mr. Vice-Chairman, I 
commend the Resolution to this House. I do 
not want to press it to a division because even 
if it is pressed to division, it will be only a 
recommendation to the Government. But I am 
glad that I have been able through this 
Resolution to concentrate the attention of die 
House, the attention of Parliament and the 
attention of the public on this crying need of 
the villages and the village population. It is to 
the villages that we must look for our 
prosperity. It is to the village population that 
we must look for our strength, for our internal 
strength, for our internal security, for our 
internal prosperity. With the villages rises and 
falls the fate of our coimtrv. 

SHRI M. M. DHARIA (Maharashtra) : As 
Prof. Ruthnaswamy has rightly brought before 
the country his views, and as you might have 
observed, since almost the entire House shares 
his feelings, I may request Prof. 
Ruthnaswamy not to press his   Resolution,   
but   to   withdraw    it. 

4 p. M. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : He has said that in view of the 
assurances given by the Minister who replied, 
he is prepared to withdraw. There are two 
amendments, one by Mr. Chandra Shekhar 
and another by Mr. Das. 

SHRI    K.     CHANDRASEKHARAN 
(Kerala) : When the Resolution itself is being 
withdrawn, I have no leg to stand uDon. 

 
drawing.    He is not accepting the  amend-
ment. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Are you withdrawing it  ? 

SHRI M. RUTHNASWAMY : I am not 
pressing it to  a  division. 
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THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Let me be clear. Prof. 
Ruthnaswamy. You are not pressing for a 
division. Would you like this to be put  to  vote   
? 

SHRI     M.     RUTHNASWAMY   : 
Why not ? 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : I am asking him. 

 
THE VICE-CHAIRMAN (SHRI AKBAR 

ALI KHAN) : No. Please listen to me. You 
please sit down. He said in his concluding 
remarks that he did not   want to press the 
Resolution. 

SHRI RAJNARAIN : It does not mean that 
he wants to withdraw it. I also understand it. 
You have misunderstood. You have no 
business to say like this. 

THE VICE-CHAIRMAN (SHRI AKBAR   
ALI   KHAN)  : I think I can. 

SHRI M. M. DHARIA : I entirely agree 
with the point of order raised by Shri 

Rajnarain that it is for the Mo /er to say that  
he would  like to withdraw 

and it is for the House to allow or not but I 
resent and I do protest against the remarks   of   
my   friend   Shri   Rajnarain. 

SHRI RAJNARAIN : I do resent the   
behaviour   of  the   Chair. 

<

 

SHRI M. M. DHARIA : I am not yielding. 
SHRI RAJNARAIN : I am also not 

yielding. 
SHRI M. M. DHARIA : He said, 'The 

Chairman should behave'. The Chairman has 
been behaving very properly, only   he  should   
behave   properly. 

 
SHRI PITAMBER DAS (Uttar Pradesh) : I 

would like to make a submission. The usual 
procedure would be that amendment should be 
voted first and when they have been accepted 
or rejected, then the Resolution should come 
for voting. At that time the question of 
withdrawal might arise. If you think proper, 
we may follow the usual practice, that the 
amendment be put to vote first and then the 
Resolution as amended or original,    not    
before    that. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : I assure the House that I try to 
do as best as I can. I may commit mistakes but 
I try to do as best as I can and as long as I am 
here, I do not make any distinction between 
the Opposition and the Congress Party. That 
has been my honest and earnest effort. As 
there are two amendments, I would ask Mr. 
Chandrasekharan whether he   is   pressing   
his   amendment. 

SHRI   K.   CHANDRASEKHARAN: I   
press  my amendment. 
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THE      VICE-CHAIRMAN (SHRI 
AKBAR    ALI    KHAN)   :   Tlie question is  
: 

"That at the end of the Resolution the  
following  be  added,   namely   : 

'and also the opening of Health-cwm-
Child Welfare-cwm-Maternity Centres 
and Family Planning Units in villages or 
for groups of villages.' " 

(The  House  divided) 
THE VICE-CHAIRMAN (SHRI AKBAR 

ALI KHAN) : Ayes—9 ; Noes— 27. 
AYES—9 Basu, Shri 

Chitta Chandrasekharan, Shri K. 
Gupta, Shri Bhupesh Mani, Shri A. D. 
Menon, Shri Balachandra Rajnarain, 
Shri Reddy, Shri Mulka Govinda Sarla 
Bhadauria, Shrimati Shakuntala 
Paranjpye, Shrimati 

NOES—27 Ansari, Shri 
Hayatullah Baharul Islam, Shri Bhargava, 
Shri M. P. Chandra Shekhar, Shri Dharia, 
Shri M. M. Gujral, Shri I. K. Kemparaj, 
Shri B. T. Lalitha (Rajagopalan), Shrimati 
Mallikarjunudu, Shri K. P. Mangladevi 
Talwar, Dr. (Mrs.) Maniben Vallabhbhai 
Patel, Kumari Methta, Shri Om Mitra, Shri 
P. C. Patel, Shri Sundar Mani Patil Shri G. 
R. Punnaiah, Shri Kota Purkayastha, Shri 
M. Ruthnaswamy, Shri M. Sahai, Shri Ram 
Salig Ram, Dr. Satyavati Dang, Shrimati 
Savnekar, Shri B. S. Shah, Shri. K. K. 
Shanta Vasisht, Kumari 

 Siddalingaya, Shri T. Vidyawati 
Chaturvedi, Shrimati Yajee, Shri 
Sheel Bhadra 

The motion was negatived, 

THE VICE-CHAIRMAN (SHRI AKBAR 

ALI KHAN) : Now there is the amendment by 
Mr, Banka Behary Das. He is not here. I put it 
to vote. The question is   : 

"That at the end of the Resolution the   
following   be   added,   namely   : 

'and this House is further of the 
opinion that measure should be taken in 
the Fourth Five-Year Plan to break the 
monoploy in the economy, to abolish 
feudalism of all sorts, to promote 
regional balance, and to create an 
atmosphere of egali-arianism  in  die    
administation.'" 

Tlie motion was negatived, 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Now I come to the Resoultion 
of Professor Ruthnaswamy. 

SHRI M. RUTHNASWAMY ; I am not 
pressing it. I beg leave to withdraw   my   
Resolution. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Is it the pleasure of the House 
that leave be granted to Shri M. Ruthnaswamy 
to withdraw his   Resolution  ? 

SHRI RAJNARAIN  : No, Sir. 
THE VICE-CHAIRMAN (SHRI AKBAR 

ALI KHAN) : I n»w put the Resolution to the 
House. 

SHRI M. P. BHARGAVA (Uttar Pradesh) : 
The Resolution need not be put to vote. What 
is to be put to vote is whether the House is 
giving him leave to withdraw his Resolution. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : No, the Resolution has to be put 
to vote because there was a dissenting voice to 
leave being granted to the mover of the 
Resolution to withdraw his Resolution. So the 
Resolution has to be put to vote and I put it 
now.    The question is : 

"This   House   is    of   opinion    that 
Government should modify the Fourth 

7—4 R.S./69 
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[Vice-Chairman] 
Five Year Plan so as to devote the bulk of 
the funds available to the promotion of the 
prosperity of the villages and the village 
population of India by providing for the 
rapid promotion of literacy among them, the 
building of rural roads connecting the 
villages and the farms with the nearest town 
or market, the sinking of drinking water 
wells, the construction and reconstruction of 
houses, the promotion of cottage and rural 
industries providing employment for the 
millions of unemployed and underemployed 
of the villages of India, and the 
improvement of the organisation of 
agriculture and methods of agriculture 
aiming at the progress of the economic 
position of the village population of the 
country." 

(The House divided) 
THE VICE-CHAIRMAN (SHRI AKBAR 

ALI KHAN) : Ayes—14; Noes—27. 
AYES—14 Basu,   

Shri   Chitta Chandrasekharan, 
Shri K. Gupta, Shri Bhupesh 
Menon, Shri Balachandra Menon, 
Shri C. Achutha Patel, Shri Sundar 
Mani Purkayashtha, Shri M. 
Rajnarain, Shri Ramiah, Dr. K. 
Reddy, Shri Mulka Govinda Sarla 
Bhadauria, Shrimati Shakuntala 
Paranjpye, Shrimati 
Somasundaram, Shri G. P. 
^'illalan, Shri Thillai 

NOES—27 Ansari, Shri 
Hayatullah Baharul Islam, Shri Chan.'ra 
Shekhar, Shri Gujral, Shri I. K. Kemparaj, 
Shri B. T. Kollur, Shri M. L. Lal:tha 
(Rajagop?.lan), Shrimati Mallikarjunudu, 
Shri K. P. Mangladevi Talwar, Dr. (Mrs.) 
Maniben Vallabhbhai Patel, Kumari Mehta, 
Shri Om 

Mitra, Shri P. C. 
Panda, Shri Brahmananda 
Patel, Shri T. K. 
Patil, Shri G. R. 
Punnaiah, Shri Kota 
Sahai, Shri Ram 
Salig Ram, Dr. 
Satyavati Dang, Shrimati 
Savnekar, Shri B. S. 
Shah, Shri K. K. 
Shanta Vasisht, Kumari 
Siddalingaya, Shri T. 
Upadhyaya, Shri S. D. 
Varma, Shri C. L. 
Vidyawati Chaturvedi, Shrimati 
Yajee, Shri Sheel Bhadra 

Tfie  motio;:  was negatived. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Now we go to the next item. 

RESOLUTION    RE    GIVING   FULL 
DIPLOMATIC   RECOGNITION TO 

THE GERMAN DEMOCRATIC 
REPUBLIC 

SHRI BHUPESH GUPTA (West Bengal)    
:   Sir,   I   beg   to  move    : 

"That this House is of opinion that the 
German Democratic Republic should be 
given full diplomatic recognition by India 
without further delay." 
Mr. Vice-Chairman, the division has done 

me one good thing. Some hon. Members are 
present in the House ; otherwise they would 
not have been here. I hope they will continue 
to remain in the House because I bring forward 
this Resolution not in any partisan spirit, not 
with the idea of any acrimony or entering into 
needless controversy with the Government of 
India over a matter relating to our foreign 
policy and also our policy in international 
affairs. I ask for the recognition of the German 
Democratic Republic on the basis of the 
accepted foreign policy of our country, the 
policy of peace, non-alignment and what is 
sometimes called neutrality. I also demand the 
recognition of the GDR in deference to the 
directive principles of our Constitution 
wherein it is stated what should be our aim in 
ivorld affairs. 


